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" IiN=nan fIE T. V ...... S..all Scale 
8ecMr 

5533. SHRI H. K. L BHAGAT: Will the 
PRIME MINISTER be plrued to state: 

(a) whether certain schemes for the manu· 
facture of T. V. sets in the small Beale sector 
are lying pending with them ; 

(b) whether ODe of the schemes is b) an 
award winner; and 

(c) if sa, the reasons for delay in their 
displal and when they are likely 10 be dis-
potedof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AHAIRS (SHRI K. 
C. PANT): (a) In order to meet the total 
requiran~nts of T clevision sets aft~r new 
Televiaioo StatiolU are establi.bed during the 
Fourth Five Year Plan period, application. were 
invited from all categories of manufaclur~n. 
Over 200 appliCations were received bf which 
about 160 are from entr~reneun in the small 
_Ie sector. 

(b) One of the applican Is is Shri Udham 
Singh who was given an award by the In-
veolioas Promotion Board for developing a 
cheap T. V. set from iDdigenous parts. 

(c) All these applications are under th~ 

consideration of Governmenl and a decision i. 
expected to be arrived at an early dal~. 

p ...... c.- 4piD8t Paajab Employ_ 
for taIdaa part ba 1~71 .t ..... e 

5534. SHRI TEJA SINGH SWATANTRA: 
Will the PRIME MINISTER he pleased to 
state : 

(a) whether a Iarwe number of employees 
were arrested at various placCII in Punjab in 
connection with the strike of Punjab employees 
in support of their demand. in December, 
1970 and January, 1971 and, if sa, the number 
of ptTIOIlJ arretled ; 

(b) the number of those against whom case. 
have been' wi'hdrawn and the number of those 
againat whom C8JrI are still pendilJl ; and 

(c) the Itt'{ll being taken to normalile tbe 
litur.tioo by withdrawing all Police cases ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS A1IiID IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA): (a) Yes, 
Sir. 1936 persons were BrlTlted. 

(b) Cases .gainst 1673 persons bave been 
withdrawn or dropp~ or are under prooesa of 
withdrawal. CUCI apiDlt the rcmainilll263 
penona are still pmding. 

(c) The merils of the .,..Jjng ~ are 
under ~aminatiol1 by the Government of 
Punjab. 

~ •• - by p ...... -..-
_te 5erYIcea FederadOD to c-r of 

PaaJab 

5535. SHRI TEJA SINGH SWATANTRA: 
Will the PRIME MINISTER be pleaard to 
.tat~ : 

(a) wheth<'r a memoranQum wu submitted 
by the Punjab Subordinate Services Federation 
to the Governor of Punjab On the 14th June, 
1971 containing the demands of the Punjab 
Governmenl employees ; aDd 

(b) whether the President and General 
Seeretary of the Federalion h.ve been invitrd 
by the Governor of Punjab for negotiations on 
r.mployees demands ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA): (a) Yes, 
Sir. 

(b) No, Sir. 

M_oraadam 8abadtted by M_ben of 
p ... u.meat.from Paajab ,,. DeIllJlllliU fIE 

ElDplO)'MB 

5536. SHRI TEJA SINGH SWATANTRA : 
Will the PRIME MINISTER be pleased 10 
ltate: 

(al whether Members of Parliament from 
Punjab had submitted any memorandum to 
the Government of India in June, 1971 with 
regard to the demands of the employees; and 

(b) if 10, the steps being taken by Govern-
ment to meet the demandl of tb. employ~ ? 




